
GOVeRNMENT OF JAMMU ANO KASHMIR 
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

Civil Secretariat 
SrlnagariJammu 

Notification 

Jammu, the~ Aprif,2019 

SRO ~55 -In exerclse of the powers conferred by sub-section (1) of section 
12 of the Code of Criminal Procedure, Samvat 1989, the Government hereby appo1nt the 
following officers to be the Executive Magistrate of the Rrst Class who shall exercise aU the 
powers of an Executive Magistrate of the First Class w1thin their respective territorial 
jurisdiction of District Kufgam 

$. 
No 
01 
02 
03 
04 
05 

Name of the Officer S/Shrl Designation 

Sh. Mushtaq Ahmad Sheikh l/A Nalb Tehs\ldar, Qa1moh 
Sh. Altaf Huo;sain Ghat L/A Naib Tehsildar, Nowbugh Kund 
Sh Mohammad Yousuf Shah l/A Naib Tehsfldar, Brinallamad 
Sh Manzoor Ahmad Koka L/A Naib Tehsildar, Qasba Khull 
Sh Mohammad Abass Malik L/A Nalb Tehslldar, Chowgam 

By Order of the Government of Jammu and Kashmir. 

sol· 
(Achal Sethi) 

Secretary to Government. 
No. LD(P)08/Kulgam 
Copy to the . -

Dated<13· 04- 2019 

1 Commissioner} Secretary to Government, Revenue Department. 
2. Owislona! Commissioner, Kasnmtr. 
3. Olstrict Magtstrate, Kulgam. Thts is with reference to his letter No 327·330 dated 

17 01.2019 . . 
General Manager, Govemment Press, Jammu for pubhca\IOn In an extra ordtnacy Issue 3. 

4. 
cf the Government Gazette. ) 
SRO section, Dep0/1nlenl of t.aw. Jusi/Ce and Parliam~ffi fJI. I.S.C 

Deputy l.egal Remembrancer. 
@. 


